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(b) if so, the rates thereof;

(c) what rate is payable to the un-
skilled workers in coal mines;

(d) whether a demand has been
made by manganese workers (o bring
their wages at par with coal mines
workers; and

(e) if so, what steps are being taken
in the light of the aforesaid demand?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI P.
VENKATA REDDY): (a) The
Government have recently revised (in
September, 980) the minimum rates
of wuges for the workers cmployed in
vanious mining employments including
Mangarese mines.

(b) The rates of wages ure as
u:laer:-——

1. Unskil.ed —Rs, 6.65
per day

2. Semi.skilled —Rs, 836
per day

3. Skilled and Cierical —Rs. 10.00
per day

(.~ The total emoluments of an un-
skilleq worker employed in coal! mines
ag on 1-1-1980 was Rs. 55080 per
month.

(d) Yes. Sir.

(ei Further revision of minimum
wages in the empioyment in Manga-
nese mines as well as in gther mines
is ynder consideration of the Govern-
ment.

Report of the working Group on

Triba! Development

2214. SHRI GIRIDHAR GOMANGO:
Will th> Minister of PLANNING be
pleased to state:

(a» whether his Ministry received
the Reporr of Working Group
on Tribal Development for Sixth Five
Year Plan:

{b) if <0, what are the recommenda-
tions of the Group regarding the flow
of funds for Tribal Sub-plan 2areas
from different cources:

(c) whether his Ministry has wccep-
ted 211 the recommendations of the
working Group ani worked out the
plan. sthemes, programmes and ear-
markinz of funds: arnd

(@) af <o0. the reasonc therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL ) (a) Yes, Sir.

(b) to (d). The recommenda:ions
made in the Report of the Working
Group on Tribal Developmen; are
under consideration of the Planning
Commission.

Implementation of Government orderg
on Reservation in BHEL, Trichy
2215. SHRI K. B. S. MANIL: Wil

the Minister of INDUSTRY be pieased

to state:

(a) whether Government of India
orderg providing reservation for
Scheduled Castes/Scheduled Tribes at
the time of initial appointments, pro-
motions and in confirmation stage
have not been implemented in BHEL,
Trichy, Tamil Nadu from the date of
issue of these orders; if so, the reasons
therefor:

(h) if implemented, the cadre-wise
detaily from the date of issuc of these
orders;

(¢) how many employees from la-t
grade to officers grade are employed
in BHEL, Trichy, Tamil Nadu from
tho commencement of the concern; and

(d) codre-wise and the yecar-wise
details with the particulars of Schedu-
led Castes and Scheduled Tribes and
the general?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRY (SHRI S.
A, SANGNA (a) The Government
directives in this respect are being
followed by the Trichy Unit of BHEL
from the Jdale of issue of the:e dircc-
tives.

(b) For purposes of implementing
the reservatinn orders. the posts have
been classified into Groups A, B, C
and D. The detailg in respect of initial
recruitment under these Groups sare
given in Statement-I. In respect of pro-
motions, the information is given in
Statement-TI.

(c) Total numher of employees
Group-wise employed in BHEL, Trichy
as on 31-10-R0 is as given in State-
ment-IT1,

(d) The group-wise details of the
number of emplovees giving the
figures helonging {0 Scheduled Castesz/
Scheduled Tribes as o» 31-10-80 are
given in Statement-ITI. Compilation of
year-wise information will take time.
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Seatement—II

NUMBER OF EMPLOYEES PROMOTED IN SC/ST/OTHERS
GROUP-WISE

Group B Group C Group D
Year SC ST Others  SQ ST  Others S¢ ST —&h—c:
1973 . 1 1 1y 56 2 776 29 —_ 92
1974 . - - 90 39 3 u33 74 - 3
1975 . X — 203 25 -— 17 78 1 184
1976 . 3 —_ 18¢ 111 i 1011 35 -— 78
1977, . ! - 126 72 24 545 39 - 65
1978 . 3 —_ 280 107 —_— 1100 48 — 200
1979 . - —_ 72 192 4 1106 25 — 82
1980 . —_— —_— 239 198 1 1048 24 1 68

Note : The nwwber  of employees promoted  belonging to SG/ST deprads upon the
number within  the considerationjeligibility zune, Such employees are, however,
assessed by the Departmental Promotion Comnmittee with relaxed  standard.

(b) if so, what is the percentage of
shares held by Financing Institutions;

(c) the names of the
and

(d) whether the Project is to be

Statement-—111

Total No. of emnloyces geup-aise as on .
1-10-198u in BHEL [iruchys promoters;

Total No, «f SCG ST

Group C. A A
cmployee taken up uuring this curreny financial
e e o e e year?
A 1,2 86 7 THE MINISTER OF STATE IN THE
B 1,081 a5 . MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) A
C 8,280 1,057 6 letter of intent has been granted
to My/s. Tamil Nadu Newsprint
b %419 767 34 & Papers Ltd. for setting up a
ToraL 13.023 1,835 50 new undertaking for the manu-

facture of newsprint and writing &
printing paper in Salem District, Tamil
Nadu. Exact location is yet to be
decided.

{b) The percentage of shares to be

Setting up of a Newsprint Unit at
Pugaluar, Karur

2216. SHRI S. A. DORA] SEBAS-
TIAN: Will the Minister of INDUSTRY
be pleased to state:

(a) whether the newsprint manu-
facturing unit in the joint sector is to
be started at Pugaluar in Karur cons-
tituency in Tamil Nadu with a cost of
Rs. 184 crores;

held by the financial institutions has
not yet been decided.

(¢) The Government of Tamil
Nadu is the promoter of the project.

(d) The implementation of the pro-
ject will be taken up as soon as the
total finances required for the project
are mobilised.





